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I the Not Not |
234 programfr* 90; Aglpllc 0 . | Applic | O - applica_ |
| schemei able - | able | ble
| F’hysicalf . | '[ - :
b | Not | | Not | |
535 | financial S = _Ot R | NOt,
S5 | st Elp ic | | Applic | 0 : applica
| the _ | able | | able ! ble |
programme : | |
' Nature/ | ; I
; scale of! ‘ Not Not " Not .
236  subsidy | |0  Applic | |0 - Applic | 0 ' applica |
/amount|  able able " ble :
allotted | ! ;
Eligibility |
criteria | . Not - Not - ~ Not
% 237 for grant% 0 i Applic 0 . Applic 0 | applica
! of | | able able | ' ble
subsidy | | | |
Details of ' , | |
i beneficiaries ' | ' 5 ;
2 subsidy ' Not . ' Not i . Not
1238 1o Applic | |0 Applic 0 ' applica |
| programme | I | | |
{ . able . | able | | ble
(number, : : | ,
profile etc) f
} 2.4 Discretionary and non-discretionary grants [F. No. 1/6/2011-IR dt. 15.04.2013]
i Discretionary ;
i and non- : |
|
s | L
i ) '1 i H = . x .
| 24 R | Applic EI Applic | 0 - applica
i able ble

State Govt./
NGOs/other
institutions

. able




f
|
|

- Annual |

- of all legal | |

accounts !

entities ' Not | " Not Not

| who are | IO | Applic | |0 | ' Applic J 0 ' applica |
|
|

provided ; able | ! . able * ble |
grants by | -' | 5 | |

! ' ! | g
‘! - public | | | | | |
| - authorities e : | . |
=|.._____.-_%,_ e se—— . — e ——— | — S S— § SEE—— A | = 4

| 2.5

Concessions, ! |
| permits or . | '

- Particulars of recipients of concessions, permits of authorizations granted by
- the public authority[

Section 4(1) (b) (xiii)]

j
| | | | |
| Not - | Not | ' Not

| authoriza , .
| [ ] ! 0 : . . . . .
granted b Applic. | E | Applic | 0 " applica

_ able ! able | ble
public . ;

authority | | _;

' ' :
| - For each | ' | _’
concessqons, !
' permit or ' | |
!  authorization ; |
: | granted - (a) ! i ! | !;
. Eligibility i ' . | |
' criteria, (b) ’ : I
| Procedure for ; ;
getting the | | | |
| | concession/ _ '
| ' grant and/ or | _ ;
f | permits of " Not _ 5 Not | j Not

i 252

| recipients ! ; , g .' |
| concessions/

- authorizations, | '
' (d) Date of | | |

- authorizations, Applic | E ' ' Applic | 0  applica |

(c) Name and able f | able | ' ble
address of the | 1 i |

given

permits or f ' | !

award of . | i j
concessions/ [ ' '

| ' permits of | |
i authorizations ' . .
e ™ nal o' . e i i S ||

126 |

CAG & PAC paras [F No. 1/6/2011- IR dt. 15.4.2013]




action
taken
reports

| table of
both

| the

; ' parliame

~ Total

| and the |

CAG anéi
PAC paras

(ATRs) |

|
2.6.1 after the‘is%so

have been
' laid on the

| houses of

nt.

110

| Fully
| Met

110

50.00| |

There is no admitted audit

| para.

Fully
- Met

50.00

No
audit
para
as per
self
declar
ation.

110

193
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Self appraisal report Of Public Authority By Auditor Year(2020-21)

Year:* | 2020-2021 v|
i (
Nawe Of Fublic | Central Information Co... ﬂ
Authority:* :
Name Of Ministry: Ministry Of Personnel, Public Grievances & Pensions
Name Of Department: Department Of Personnel & Training
Search
—— e s B e
Details ’ Marks e Auditor
=lu. Augitor
i of | Total _ Obtain ! o Auditor | Remar
| Sr. Ng , [ . Categ ) Remarks by PA Categ e :
disclos | Mark ed by : Marks ks/UR
‘ ory by it e
e | =y i L

- Particulars for any arrangement for consultation with or representation by the
3.1 members of the public in relation to the formulation of policy or
~ implementation there of [Section 4(1)(b)(vii)] [F No 1/6/2011-IR dt. 15.04.2013]

Relevant

Acts, | |

Rules, | _ | .

Forms and - ' '

; other Fully . : R b S TE Fully | ' Availa
1 g 2 ht i 3 - i | i |
3. 141 125 ' Met | 12.50 | tps://cic.gov.in/rti-notifications Nt | 12.60 il

4

, document
which are
i normally ' !
accessed
by citizens




3.12

J Arranget!nents
for consuiltation
with or ’

represer‘tation
by - (a)
Members of the
public inipolicy
formuiati%on!
policy |
implemeptation,

(b) Day & e

allotted for
visitors,(c)

| Contact betaiis
of Inforrr?ation &
; Facililati?n

- Counter (IFC)
to provide
publications
frequently
sought by RTI
applicants

Not
Applic

| able

Not
Applic | 0
able

|

1L

i
Not J'
applica |
ble

| Public-
private |
partnerships
(Pppyi

. Details of
PRI E I
Special |

| Purpose
. Vehicle |
(SPV), if

" Not
| Applic

able

Not
Applic | 0
able

Not
applica
ble

any ;
|

. Public-
private
| partnerships

(PPP)- |

0

Detailed
project |
reports

(DPRs)

Not
Applic
able

' Not

| Applic | 0
- able

Not |

applica |
ble

| Public-
| private

- partnershi
(PPP)- |

. Concession
- agreements.

Not
Applic

able

| able

Not
Applic | 0

Not
applica
ble




3.1.6

" Public- |'

] private ;r
partnerships |
(PPP)-
Operation 2 |
and I [
maintene!mce I
manualslj {

Not
Applic
able

|
|
|

applica
ble

. Public- p:rivate |

| partnerships |

| (PPP)-Other |

' documen | | NOt_

- [0 | Applic

|' generate Shic
part of the

, |
implementation |
of the PPP

3.1.8

. Public- |
. private 5
| partnerships |
(PPP)- |
Information

' relating to |
fees, tolls, or
the other
kinds of |
revenues
that may§ be

' collected

| under

- authorisation |
! from the%

government
|

0 | Applic

Not

Applic

able

Not
applica

ble

Not
applica

| ble

3.1.9

| Public- | |

private |
partnerships !
(PPP) - |
~ Informati
- relating
. outputs and
' outcomes |

Not

. applica
| ble




Public- private
partnerships
(PPP) - The
process of the
selection ¢Bthe
private sector
party
(concessionaire

Not

| able

| etc.)

Applic

3.1.11

| 3.2

Public- |

| private |

partnerships
(PPP) A 0
payment
made under

' Not

| able

' the PPP,

project |

' Applic

]|

Not
| Applic

able

0

. Not

| applica

' ble

Not
Applic
able

Not
applica
ble

Are the details of policies / decisions, which affect public, informed to

them[Section 4(1) (¢)]

321

Publish all
relevant
facts while
formulati!ng
important
policies 6r
announcing
decisions

- which |

affect
public to
make thl?

Fully

16.67 st

| process |

- one year

more
interactive -
Policy
decision:sf
Iegis!atic;ns
taken in -;the
prewous;

https://cic.gov.in/sites/default/fil

. es/RT1%20Disclosure/Final%z2

16.67| 0Section-

9.pdf

4%281%29%28b%29%28iii%?2

Fully
Met

Availa
ble.




' Publish all

| relevant|

facts while

formulating

" important

. policies or

. announding

| decisions i

| which affe

. public to

" make the

; " process

| more |

| interactive -
- Outline the

' Public

' consultation
process

et

| 3.2.2 6.67

Publish all

| relevant

' facts while

' formulating

g - important
policies or
announcing
decisions .

. which affect g

' public to
make the

. process
more
interactive-
Qutline the

| arrangement

| for

| consultation

before

| formulation

i of policy

Fully

16.67 Met

!
| 3.2.3

Dissemination of information widely and in such form and manner which is |
easily accessible to the public [Section 4(3)] "

= SRS

16.67

' https://cic.gov.in/sites/default/fi

| es/RTI%20Disclosure/Final%2

' 0Section-

: 4%281%29%28b%29%28iii%2
9.pdf

. https://cic.gov.in/sites/default/fil |
. es/RTI%20Disclosure/Final%2

| OSection- i

| 4%281%29%28b%29%28iii%2 |
9.pdf |

- Fully

Met

Fully
Met

,: Availa |
" ble.

. Availa
ble.




| Use of the | ; ] |
| most effective | | : |
| ' means of '~ Fully : chASS: | Fadiy | Availa |
{331 ] L 15 | .00} | https://cic.gov. - ' |
.= 3 | commurz;rcat?on | Met 50.0 : ttps://cic.gov.in/citizen-service | Mk | 50.00 Il ble. |
' - Internet '
| | |
- (website) .
3.4 Form of accessibility of information manual/ handbook[Section 4(1)(b)]
|
!' Information T '
: manual/hangbook = Fully ' : Jte - Fully Availa
4.1 ; i ; : .gov.in/rti- ' ;
3.4 availabld Eg ' Met | 25 0‘0 | https://cic.gov.in/rti-disclosures ' Met | 25.00 | ble.
Electronic format | ? | i i
I - Information :_ |
' manual/hangbook  Fully -' : VA ' Fully | | Availa |
4, ' 25. https: .gov. -discl ! t 25, -
I 34.2 available,'.ag o 5.00 ps://cic.gov.in/rti-disclosures Mot | 25.00 | ble.
- Printed format : ? '
| - - - -
i 3.5 Whether information manual/ handbook available free of cost or not [Section
32 a)b)]
Listof | |
materials Eull i - All the documents uploaded in Eull o
3.51 available |25 Y 25.00I | public domain are in pdf and y 25.00
; Met - ' . 2 Met ble.
Free of : . | available to Public
cost ;
List of | |
| | |
: materials 5 | |
| available Eull - All the documents uploaded in | Eull . | i
| | | |
352 | Ata 25 ’ [25.00]  publicdomainareinpdfand | "W | 2500 |
| Met _ . Met ' ble.
! reasonable available to Public _ a
| cost of the '
f - medium
e eI e R | S
' Total 213 213 rate. 713
e s S= e B VO TN I D L S T | e S0 L

Previous (/question/i Next (!questioniauditor—transparency-viewing-report-pa-wise?year=2021&pa=2&id=4)
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Self appraisal report Of Public Authority By Auditor

Year(2020-21)
Year:* L2020—2021 7| |
Name Of Public [ Central Information Co... :]
Authority:* ?
Name Of Ministry: Ministry Of Personnel, Public Grievances & Pensions
Name Of Department: Department Of Personnel & Training
Search
i o T— hi s soge e ——— S
E Details irks Auditor Auditor
I o Lo Obtair AUGIEOT Oditar t5ma
| Sr. N FALS Categ | Remarks by PA Categ o P'_ o
| disclos S ed by ; W e Marks | ks/UR
e ory b FJ‘:LI Ol E,r’ L
=
i = Al o Ll ST ) P S R e S R e e 2
4.1  Language in which Information Manual/Handbook Available [F No. 1/6/2011-IR
g dt. 15.4.2013]
i |
e s S St
Full | N Full ' Avail
411 Engish | [14.20| | 'Y | [14.29] | httpsiicic.goviniidisclosures | T | 4409 | Availa
- Met - Met . ble.
Vernacular/ | i e
| . Fully e % Ay | Fully | | Availa
| 41.2 Local 14.29 Mt 14.29| https://cic.gov.in/rti-disclosures | Mot  14.29 bl
Language ' :
| B #5 sl L BaEl TS e T e SR W BN B
| 4.2 When was the information Manual/Handbook last updated?[F No. 1/6/2011-IR
¢ dt 15.4.2013]
Last | | _: |
i date of Fully ' ; b ' Fully | | Availa |
s 57 . g h : .gov.in/rt | ! i f '
! 4.2.1 | s 28.5 Met |28 57 | {tps://cic.gov.in/rti-disclosures Mot | 28.57 bl |
. updation | i
P R e e e ] x e R o B S S LA S (14 13y A L ST Thehy
4.3 Information available in electronic form[Section 4(1)(b)(xiv)]
Details of :: 5
information i | |
' available Fully ' ; g ' Fully | | Availa |
1 4.3, s ; https://cic. i t : : '
| 431 in | 9.52 Met 9.52 ps://cic.gov.in/sitemap | Met | 9.52 | ble.
? ' electronic i
| form
Name/ tiftle of the | i ' i B akire
432  document/&6ard| Mety _ ' https://cic.gov.in/sitemap Mety | 9.52 i

- other information |




e

Location

i Fully
|

| | ' hitps://cic.gov.in/si | |
|4.3.3 where | [9.52 i 952 | | pisf.’acgov |‘n!3|temap | Fully 952 Availa
I b | Met , Available on click | Met | | ble.
| available | : |
l._..__ - Se— T— i i e PSSt EE— . — ——— e}
a
| 4.4 Particulars of facilities available to citizen for obtaining information[Section
; 4(1)(b)(xv)]
| e ——7——7——— e I e S i Ae A i 5
| Name | =
| & : . https://cic.gov.in/sites/default/fil
, . | Fully | ' es/RTI%20Disclosure/Section- Fully | Availa
' 441 | locat 7.14 (1714 | | : By S
ek Met | 4%281%29%280%29%28xv% | Met | | ' ble.
| ot | 29.pdf | | |
| faculty | 2 | i ‘; |
b o NS EEES S | = i Tasrers b = - = i.._ _ ____,.,.:'.,,_...._.._d._‘
| Details of | https://cic.gov.in/sites/default/fil | a | inform
" informatio Fully . es/RTI%20Disclosure/Section- | Fully | | ation |
442 | 714 714 || ; | 7.14
- made Met | 4%281%29%28b%29%28xv% | Met ' availab
available 29.pdf - | | le.
Working https://cic.gov.in/sites/default/fil
hours of " Fully es/RTI%20Disclosure/Section- | Fully Availa
4. A4 | 7.14 | | s
it the &, . Met 4%281%29%28b%29%28xv% = Met . ble.
facility f _ 29.pdf '
Contact | .
person '
& https://cic.gov.in/sites/default/fil | inform
. contact | Fully | - es/RT1%20Disclosure/Section-  Fully | - ation
[ 4.4, 714 | | 714 || b T |
| iy details - Met - 4%281%29%28b%29%28xv% @ Met | b - availab
' (Phone, | 29.pdf ' g e
- fax !
|  email) |
4,5 Such other information as may be prescribed under Section 4(i) (b)(xvii)
(__ Grievanée | [ | I
; | Fully ' s _ | Fully . Availa
i 451 redressa:l 3.57 Met 3.57 : https://pgportal.gov.in/ ' Met | 357 .. | e
- . mechanism - = 5 i
' Details of
applications
5 received | Fully - Fully | Availa
| 4.5. RTI 3. f 57 | : ic.nic.in/rti- | 8
1452 under TI 3.57 | Mat | 3.5 https://dsscic.nic.in/rti-request/ Met | 357 | b
| and | | |
' information i

provided




453

Listof |
completed

schemes/| 3.57

projects/
Programmes

3.57

No ongoing Scheme.

Not
Met

- Not :
availab |

le,

454

List of |
schemes!!

projects/ |3.57

program_!me
underway

3.57

No ongoing Scheme.

Not
Applic
able

Not
applica |
ble !

Details of
e |

! contracts:
| entered |
into

: including

' name of |

: contractér,

the 3.57

- amount of
- contract
- and peric.!'r)d

of |

. completi;on

: Annual |
| Report |

of contract

| Not

Met

Not
Met

| Not

' applica
ble

3.57

Fully
| Met

3.57

' https://cic.gov.in/reports/37

Fully
Met

3.57

Availa
ble

Frequenﬂy

Asked
1} 3.57
Question

(FAQs) |

Fully
Met

3.57

l https://cic.gov.in/faq

Fully

- Met

357

Availa
ble




l Any other I | ' | _ i
" information . '
such as '— (a) ; ! |

| Citizen's | | |
_ ' | ' i .

| ;z:sn i{b) | | |  Citizen |
| charter |
. Framework s

| l | | of CiC
| Document , !
Not | ‘ may |

|
' (RFD), (¢ o [0 ]| | Not ‘

fd | Six mont g i repte ! 0 H ‘ Met | v be
|

|
i
|
| " abl | ‘
' e repar |
i reports an | 2 “ R
|
i

|
|

| the . (d) | | Iedand
. , . upload
Performance s .

) | a . | ed.
against the ! .
benchmarks |
set in the |
Citizen's
Charter |

' Receipt & Disposal of RTI applications & appeals [F.No 1/6/2011-IR dt.
- 15.04.2013]

e e — g —— e e e e e e

i = | |
' Details of | ; |

- applications Fully _ .
| 46.1 received [14.29 | | Mot | 14.29] | hitps://dsscic.nic.in/rti-request/
and . ! '
disposed

5 Details |
| of
appeals |

4.6

| 14.29 i Availa
| ble

g Fully https://dsscic.nic.in/rti- ' Fully . Availa

B. | | 114.29 4, ' ' 29

i ; recewedg Met request/appeal | Met g L ble
and ' i | ;

| orders | i

issued . ; | | ;

4.7 | Replies to questions asked in the parliament[Section 4(1)(d)(2)]




! T ' | ! I
| ‘ I '. ' Inform |
i | : ' } | ation
| | | " upto
Details of 1' | | .2019
ot I | is
| questions | : | ; e
| I | | | avalla
- asked | Fully | 4 ' Fully -=
4.7. ' 8.571 | | 57| | https://cic.gov.in/rti-di ! : |
1 | i | 2 ' Met | 28 https://cic.gov.in/rti-disclosures | Met 28.57 | le. The
| replies : i | | same
L | , | need |
. given | ; . | ;
: | ' be
.' | | | | update |
| | | | | | dif |
| | | Leny. |
: - | : b i _ —
Total 196 ' 193 - 196 186 |

Previous (/question/: Next (iquestion}auditor-transparency-viewing-report~pa—wise?year=2021&pa=2&id=5)
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Self appraisal report Of Public Authority By Auditor Year(2020-21)

Year:* | 2020-2021 v

Name Of Public ;
Authority:* >

f

Central Information Co... ~ !

Name Of Ministry: Ministry Of Personnel, Public Grievances & Pensions

Name Of Department: Department Of Personnel & Training

Sr. No

| 5.1

Name &

Search

e e e

elect | . .
Marks Audi Auditor
; Auditor
Obtain Auditor | Remar
_ SIS Remarks by PA Categ |, S92
disclos | Marks , ed by Marks ks/UR
r aGry

ure 777 | PA ’ L

O e W
W] = 5

0 10t&:

@

o
= {
[ @] i
< 0

0
I

Such other information as may be prescribed [F.No. 1/2/2016-IR dt. 17.8.2016, F
No. 1/6/2011-IR dt. 15.4.2013]

S i e — —_— = L2

details ; _
of - (a) ’ i
Current |

CPIOs &

FAAs, Fully

I
. | i
| https://cic.gov.in/appellate- |

, ; | Fully - Availa
20 20.00] | authority-cpio-s-of-the- | j
(b) Met | ALERPEOR ek | Met | | ble
| commission | |

Earlier i ; ‘ '
CPIO & | '
FAAs
from
1.1.2015

Details of

' third party

' -(a) Dates
- of audit | |20
' carried |
' out, (b) |
Report of

audit of |
voluntary

- | | https://cic.gov.in/sites/default/fil
disclosure

| es/Circulars
o, aQ i H i [+) | i
Fully 20.00] | /020%26Noification/Audited%2 | Fully 2000 | Availa
Met . OReport%200f%20Central_ . Met ble
Information Commission%202 '

| 019-20.pdf

. the audit
- carried |

out




| Appointment
_| of Nodal

| Officers not
' below the

| rank of Joint
' Secretary/
Additional

Date of |
appointment
., (b) Nam
| 8
| Designation
 ofthe |
| officers |

i (a) Met

Fully

| Consulta;ncy
committee
of key stake
holders for

| advice o:h
suo-moty

{ disclosuaje

(a) Dates s

from which
constituted,
(b) Name &
| Designation
of the |
officers |

Fully
| Met

https://cic.gov.in/sites/default/fil
es/Circulars%20%26Noificatio

20.00| | n/

https://cic.gov.in/appellate-

K 20.oo| ' authority-cpio-s-of-the-
| - commission

Fully
Met

20.00

| Availa

ble

_= - committees%200rder%20%28
| - 1%29-12-10-21.pdf

| Fully
- Met

| 20.00

Availa
ble

|

' Committee
of |
PIOs/FAAs
with rich

| experience
inRTIto
identify |

- frequently

| §ought | [20
- information

under RTI -
(a) Dates
from which
constituted,
(b) Nam? &
Designation
ofthe |

~ Officers |

Fully
Met

| | committees%20order%20%28
i | 1%29-12-10-21.pdf

|

|
| https://cic.gov.in/sites/default/fil [
; es/Circulars%20%26Noificatio

Fully
- Met

- 20.00

| Availa

ble




I _"-: ] .
Total 100 i 100 1100 | 100

<Al ASE e G R LR g A |

B S S VI S — _—

Previous (/question/i Next (iquestion/auditor-transparency-viewing-report-pa-wise?year=202‘l &pa=28&id=6)
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Self appraisal report Of Public Authority By Auditor Year(2020-21)
Year:* | 2020-2021 v
M [ =
Name Of Public | Central Information Co... '7
Authority:* =
Name Of Ministry: Ministry Of Personnel, Public Grievances & Pensions
Name Of Department: Department Of Personnel & Training
Search
Marks =3 Auditor
Auditor : :
s Obtain | _ SRS S " | Remar
Sr. memarks by PA Categ
ad by 5 > Ks/UR
:._";\ ‘ b3 j_
| 6.1 Item / information disclosed so that public have minimum resort to use of RT|
: Act to obtain information
ltem /
information
disclosed |
so that | ' ;
public Inform
| have Fully : SFEGTE Fully | ation
| 6.1.1 SRS Met 2 DI https://cic.gov.in/rti-disclosures | Met | 25.00 ' availab
! resort to ' -j | le.
use of RTI "
Act to
' obtain
' information |
Guidelines for Indian Government Websites (GIGW) is followed (released in
' 6.2 February, 2009 and included in the Central Secretariat Manual of Office
= Procedures (CSMOP) by Department of Administrative Reforms and Public
ﬁ Grievances, Ministry of Person nel, Publ
! Whether . -
STQC . https://cic.gov.in/sites/default/fil
certificatio Fully | es/Circulars%20%26Noificatio Fully - Availa
ik obtained ’112.5 Met ! e n/STQC%20Certificate%20- Met lag ble.
i | andits CIC%20webstie. pdf
i validity } 5



6.2.2

Total

I Does thé

https://cic.gov.in/sites/default/fil
es/Circulars%20%26Noificatio
n/STQC%20Certificate%20-
CIC%20webstie.pdf

| website | !

; ShO‘fN thg 125 Fully 12.50

. certificate Met i

- on the :

| Website? i
50 | 50

Fuly | ' Availa
Met | Tl | ble.
| | .
| ]' f
s iess SIS
50 |50

Previous (/question/auditor-transparency-viewing-report-pa-wise?year=20218&pa=2&id=5)
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